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land. Financial assistance is also provided for runming hostels in rented premises.
Financial assistance is sanctioned to those proposals which are complete in all
respects as per the guidelines of the scheme and recommended by the State

Government.

(¢) and (d) As and when fresh proposals are recommended by the State

Government, they will be considered on merit for sanction as per schematic norms.
Collection of gender disaggregated data

458. DR. TN. SEEMA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

(a)  whether Government has immensely failed towards achieving gender justice

in the country;

(b)  if not, the detailed data for the last three years showing gender responsive

expenditure and successful implementation of women targeted schemes;

(¢)  whether Government agrees that in the absence of gender disaggregated

data, schemes benefiting women cannot be properly implemented;

(d)  whether Government has failed to collect gender disaggregated data in

various indicator categories of development and growth;

(e) if not, the gender disaggregated data available with Government for the

last three vears in various fields; and
(fy  if so, the remedial steps taken for consistent collection of the same?

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATT KRISHNA TIRATH): (a) and (b) Government of India
1s committed towards achieving gender justice in India and has adopted Gender
Budgeting as a tool for mainstreaming gender perspective at various stages of
planning, budgeting, implementation, impact assessment and revisiting of policy/
programme objectives and allocations. The objectives of Gender Budgeting are for
committing to imitiatives with the objective of mnfluencing and effecting a change
in the Ministries' policies, programmes in a way that could tackle gender imbalances,
promote gender equality and development and ensure that public resources through
the Ministries' budgets are allocated and managed accordingly. The Government of
India has also introduced a Gender Budget Statement 20, an important tool for
reporting allocations made for women in the Union Budget, with effect from 2005-

06. The Statement, prepared by the Ministry of Finance, reflects 30% and above
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allocations made for women in respect of Schemes/Programmes of different Ministries/

Departments.

(¢)  The Government acknowledges the need for gender disaggregated data for
better planning and prioritization of resources and has been emphasizing the same

in all the training programmes conducted under the Gender Budgeting Scheme.

(dy to () The concerned Ministries/Departments of Govemment have been
regularly collecting gender-disaggregated data in various fields for achieving gender
equality. The Ministry of Women and Child Development has been pursuing towards
strengthening statistical systems through capacity building of the data collecting
mnstitutions and Gender Budgeting Cells, and perusing with all the Ministries/
Departments to report their schemes in the GBS to Ministry of Finance. However,
The Ministry of Women and Child Development is implementing a Centrally
Sponsored Scheme, namely, ICDS under which gender- disaggregated data is
maintained for the beneficiaries of children (3-6 years) attending pre-school education
at the Anganwadi Centres (AWCs) at the Central Level Details of children
(3-6 vears) who attended pre-school education at the AWCs for the last three
years and current year {(as on 30.09.2013) is given in the Statement-I (See below).
State-wise nformation is given in Statement-I1, 111, TV and V (See below). In addition,
all the 12.76 lakh Anganwadi workers and 11.62 lakh helpers are the women. Detailed

list is given in Statement- VI
Statement-1

Details of children (3-6 years) who attended pre-school education at the
AWCs for the last three vears and current year

Year Number of children in India, who attended
ending pre-school education at the AWCs
Boys Girls Total children Remark
(3-6 years) (3-6 years) (3-6 years)
31.3.2011 186,77,219 179,45,332 366,22,551 Annexure-II
31.3.2012 182,53,384 175,68,322 358,21,706 Annexure-I11
31.3.2013 179,93,751 173,35,283 353,290,034 Annexure-IV
31.3.2013 177,10,158 172,11,639 349,21,797 Annexure-V

(As on 30.9.2013)
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Statement-IT

State-wise number of beneficiaries (children 3-6 years) attended pre-school
education under ICDS Scheme as on March, 2011

Sl States/UT Beneficiaries for pre-school education
No.

Boys Girls Total

(3-6 years) (3-6 years) (3-6 years)

1 2 3 4 5
1.  Andhra Pradesh 868949 878195 1747144
2. Arunachal Pradesh 53635 54790 108425
3. Assam 833252 813992 1647244
4. Bihar 981475 955923 1937393
5. Chhattisgarh 434974 441054 876028
6. Goa 11158 10665 21823
7. Gujarat 715912 697249 1413161
8. Haryana 186684 168385 355069
9. Himachal Pradesh 79194 76957 156151
10.  Jammu and Kashmir 116548 101805 218353
11.  Jharkhand 652524 710367 1362891
12.  Karnataka 831854 857777 1689631
13. Kerala 260373 253667 514040
14. Madhya Pradesh 1556243 1499033 3055276
15.  Maharashtra 1639109 1510971 3150080
16, Manipur 79501 77251 156752
17. Meghalaya 75107 74405 149512
18. Mizoram 26156 26046 52202
19. Nagaland 77011 77018 154029

20.  Odisha 769549 745986 1515535
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1 2 3 4 5
21. Punjab 283344 255764 539108
22.  Rajasthan 598012 591692 1189704
23, Sikkim 6561 6444 13005
24, Tamil Nadu 575231 563600 1138831
25, Tripura 85099 71911 157010
26. Uttar Pradesh 4851325 4447832 9299157
27.  Uttarakhand 108256 108804 217060
28, West Bengal 1777504 1731353 3508857
29,  Andaman and Nicobar 3360 3264 6624
Islands
30. Chandigarh 8137 8272 16409
31. Delh 122761 116273 239034
32. Dadra and Nagar Haveli 3314 3363 6677
33. Daman and Diu 1404 1458 2862
34. Lakshadweep 1251 1260 2511
35.  Puducherry 2452 2506 4958
Ay Inpia: 18677219 17945332 36622551

*Based on State level consolidated report sent by State Government and information sent in templates
by State Govemments/UT Administration.

Statement-ITI

State-wise number of beneficiaries (children 3-6 years) attended pre-school
education under ICDS Scheme as on March, 2012

SL States/UT Beneficiaries for pre-school education
No.
Boys Girls Total
(3-6 years) (3-6 years) (3-6 years)
1 2 3 4 5

1.  Andhra Pradesh 857733 865541 1723274
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1 2 3 4 5

2. Arunachal Pradesh 54448 54904 109352
3. Assam 870817 861888 1732705
4. Bihar 981475 955923 1937398
5. Chhattisgarh 443258 453678 896936
6. Goa 10357 10207 20564

7. Guarat 710065 688940 1399005
8.  Haryana 230711 207855 438566
9. Himachal Pradesh 75752 74926 150678
10, Jammu and Kashmir 138510 128648 267158
11.  Jharkhand 622569 678879 1301448
12.  Karnataka 797214 839206 1636420
13. Kerala 214786 213233 428019
14, Madhya Pradesh 1382942 1332380 2715322
15.  Maharashtra 1594396 1471674 3066070
16.  Manipur 79501 77251 156752
17. Meghalaya 75290 74211 149501
18.  Mizoram 26197 28309 54506

19.  Nagaland 55936 54704 110640
20. Odisha 755206 741988 1497194
21. Punjab 257121 236336 493457
22. Rajasthan 574757 571428 1146185
23.  Sikkim 6766 6833 13599

24, Tamil Nadu 572158 551816 1123974
25, Tripura 87772 77918 165690
26,  Uttar Pradesh 4708751 4288179 8996930
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1 2 3 4 5
27.  Uttarakhand 122152 123488 245640
28. West Bengal 1738298 1700353 3438651
29.  Andaman and Nicobar 3329 3221 6550
Islands
30. Chandigarh 8069 8194 16263
31. Delh 188531 177626 366157
32. Dadra and Nagar Haveli 3314 3363 6677
33, Daman and Diu 1195 1274 2469
34. Lakshadweep 1220 1224 2444
35.  Puducherry 2788 2724 5512
Avr Inpia: 18253384 17568322 35821706

*Based on State level consolidated report sent by State Govemment and information sent in templates
by State Governments’UT Administration.

Statement-11"

State-wise number of beneficiaries (children 3-6 vears) attended pre-school
education under ICDS Scheme as on March, 2013

SL States/UT Beneficiaries for pre-school education
No.

Boys Girls Total

(3-6 years) (3-6 years) (3-6 years)

1 2 3 4 5
1.  Andhra Pradesh 841697 843963 1685660
2. Arunachal Pradesh 56538 57306 113844
3. Assam 612120 602280 1214400
4. Bihar 981475 955923 1937393
5. Chhattisgarh 446242 453939 200181
6. Goa 11389 11167 22556
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1 2 3 4 5

7. Gujarat 717912 703046 1420958
8.  Haryana 208603 190272 398875
9. Himachal Pradesh 82317 80770 163087
10.  Jammu and Kashmir 154301 144975 299276
11, Jharkhand 578435 674912 1253347
12.  Karnataka 864366 899010 1763376
13. Kerala 222821 221155 443976
14, Madhya Pradesh 1513473 1470873 2984346
15.  Maharashtra 1583713 1458064 3041777
16.  Manipur 90343 89179 179522
17. Meghalaya 75242 75373 150615
18.  Mizoram 28107 27321 55428

19. Nagaland 64741 63209 127950
20.  Odisha 744789 735582 1480371
21. Punjab 236822 219547 456369
22.  Rajasthan 561134 553146 1114280
23, Sikkim 7421 7273 14694

24, Tamil Nadu 595912 574469 1170381
25, Tripura 80724 76153 156877
26. Uttar Pradesh 4574845 4139496 8714341
27.  Uttarakhand 116152 116826 232978
28, West Bengal 1728871 1686977 3415848
29.  Andaman and Nicobar 2316 2240 4556

Islands
30. Chandigarh 8727 8785 17512
31. Delhi 195367 185078 380445
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1 2 3 4 5

32. Dadra and Nagar Haveli 3314 3363 6677

33, Daman and Diu 1139 1276 2415

34. Lakshadweep 1143 1148 2291

35 Puducherry 1240 1187 2427
Ay Inpia: 17993751 17335283 35329034

*Based on State level consolidated report sent by State Government and information sent in templates

by State Govemments/UT Administration.
Statement-1"

State-wise number of beneficiaries (children 3-6 years) attended pre-school
education under ICDS Scheme as on September, 2013

Sl States/UT Beneficiaries for pre-school education
No.

Boys Girls Total

(3-6 years) (3-6 vyears) (3-6 vyears)

1 2 3 4 5
1.  Andhra Pradesh 817527 817910 1635437
2. Arunachal Pradesh 58963 58384 117347
3. Assam 612120 602280 1214400
4. Bihar 1155001 1218144 2373145
5. Chhattisgarh 445967 452735 898702
6. Goa 8631 8449 17080
7. Gujarat 717912 703046 1420953
8. Haryana 192842 174704 367546
9. Himachal Pradesh 69438 69016 138454
10.  Jammu and Kashmir 153665 145221 298886
11.  Jharkhand 546813 623855 1170663

12.  Karnataka 802162 832086 1634248
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13. Kerala 178097 173843 351940
14, Madhya Pradesh 1508349 1453839 2962188
15, Maharashtra 1583713 1458064 3041777
16.  Manipur 90343 89179 179522
17. Meghalaya 74717 74339 149056
18.  Mizoram 26634 25820 52454
19, Nagaland 64741 63209 127950
20.  Odisha 713379 696698 1410077
21. Punjab 222059 206957 429016
22. Rajasthan 540348 532746 1073094
23, Sikkim 7105 6801 13906
24, Tamil Nadu 570905 550926 1121831
25, Tripura 80904 74785 155689
26.  Uttar Pradesh 4424050 4105935 8529985
27.  Uttarakhand 124776 127225 252001
28.  West Bengal 1707334 1663856 3371190
29.  Andaman and Nicobar 2035 2064 4099
Islands
30. Chandigarh 9136 9170 18306
31. Delh 194511 184154 378665
32. Dadra and Nagar Haveli 3314 3363 6677
33, Daman and Diu 1139 1276 2415
34. Lakshadweep 1140 1150 2290
35.  Puducherry 388 410 798
Ay Inpia: 17710158 17211639 34921797

*Based on State level consolidated report sent by State Government and information sent in templates

by State Governments/UT Administration.
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Sl States/UT No. of workers No. of helpers
No.
Sanctioned  In-position  Sanctioned — In-position
by Gol by Gol

1 2 3 4 5 6

1.  Andhra Pradesh 91307 85810 80481 75633
2. Arunachal Pradesh 6225 6028 6225 6028
3. Assam 62153 62153 56728 56728
4. Bihar 91968 81677 86528 81022
5. Chhattisgarh 64390 48812 55709 42227
6. Goa 1262 1253 1262 1256
7. Gujarat 52137 48648 50552 46048
8. Haryana 25962 25198 25450 24817
9. Himachal Pradesh 18925 18659 18386 18126
10, Jammu and Kashmir 28577 28483 28577 28483
11.  Jharkhand 338432 34014 35745 31397
12. Karnataka 64513 63035 61187 58840
13. Kerala 33115 33092 32986 32903
14. Madhya Pradesh 92230 90248 78929 78433
15. Maharashtra 110486 104347 97475 90198
16. Manipur 11510 10274 9958 9497
17. Meghalaya 5864 3920 4630 3916
18. Mizoram 2244 1906 2244 1906
19. Nagaland 3455 3455 3980 3455
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1 2 3 4 5 6
20. Odisha 72873 67496 62657 58738
21. Punjab 26656 26433 25436 25095
22. Rajasthan 61119 58120 54915 52195
23, Sikkim 1308 1216 1308 1207
24, Tamil Nadu 55542 45938 50080 40028
25. Tripura 9911 9911 9911 9911
26. Uttar Pradesh 188259 176909 165331 155632
27. Uttarakhand 23159 18620 18039 13492
28. West Bengal 117170 107352 117170 102324
29. Andaman and 720 708 689 689
Nicobar Islands
30. Chandigarh 500 500 500 500
31. Delhi 11150 10806 11150 10897
32. Dadra and Nagar 281 246 247 220
Haveli
33. Daman and Diu 107 107 107 107
34. Lakshadweep 107 107 96 96
35. Puducherry 788 788 788 788
Torar: 1374410 1276769 1255456 1162832

Activity maps for Panchayat institutions

DEVELOPMENT be pleased to state:

(a)

functions, Funds and Finances to the Panchayat Raj Institutions;

(b)

and which are not, and the reasons therefor; and

459. SHRI MANI SHANKAR ATYAR: Will the Minister of WOMEN AND CHILD

whether the Ministry is preparing Activity Maps for the devolution of

if so, which schemes and programmes of the Ministry are being covered



